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Nameg of coal based Fertilizer Plants

3017. SHRI ARJUN SETHI: Will
the Minister of PETROLEUM, CHE-
MICALS AND FERTILIZERS be
pleased to state:

(a) the names of coal-based ferti-
lizer plantg in the country which are
functioning on commercial produc-

tion; and

(b) the number gnd names of the
coal based fertilizer ynits which are
likely to start functioning during the
current financial year?

THE MINISTER OF STATE IN
m MINISTRY OF PEI‘ROL!:UM.

(SHRI DALBIR SINGH): (a) The
two coal-based fertilizer plants one
at Ramagundan in Andhra Pradesn
and the other gt Talcher in Orissa
have gone on commercial production
with effect from 1st November, 1980.

(b) Nil

Medical facilities at Coal Mines
'3018. SHRI KAMAL NATH JHA:
Will the Minister of ENERGY be
pleased to state:

(a) whether Government are agware

that the medical facilities available

at the coal mines are inadequate; and
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(b) if so, steps Government pro-
pose for meeting such inadequacy
with special emphasis on tribal areas?

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY (SHR!:
VIKRAM MAHAJAN): (a) and (b)
After nationalisation of coalmines,
98 dispensaries and 5 hospitals have
been added to the then existing medi-
cal facilities, In addition, a gtrength
of 344 doctors (including specialists)
and 536 beds have been added to the
hospitals, besides 187 ambulance vans
in the different coalfields.

Besides these facilities, certain
other medical facilities are also pro-
vided by Coal Mines Welfare Orga-
nisation with 3 Central and 12 Regio-
nal Hospitals with 1136 total number
of beds, Some more beds have been
provided/arranged for T.B., Leprosy
and Mental cases. They have also
established 29 Ayurvedic dispensaries
and seven Sub-Units for Malaria era-
dication. Two Artificial Limb Centres
have been established at Chhindwara
and Sidabari.

The medical facilities are proposed
to be further augmented under the
NCWA-II e.g.:—

(i) Dispensaries with adequate
medical and para.medical staff to
be provided in every colliery.

(ii) Ambulance vans to ensure
speedy movement of serious/emer-
gency cases to the hospitals/dispen-
saries.

(iii) A bed, at the rate of 160
employees for indoor-patients in
the hospitals of the coal companies
and CMWO by the year 1982.

(iv) A Regionsl Hospital with 100

or more beds with Specialists ser-

Vices.

(v) A well-eq central hos-
pital with ﬂpecialists serviceg in
‘each of the F¥o Comm:ed viz.
CCL and W
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These facilities also cover a large
number of employees of coal com-
panies and their families who are
from tribal areas.

Suggestion by Petroleum Conserva-
tion Research Association

3019. SHRI CHATURBHUJ: Wil
the Minister of PETROLEUM, CHE-
MICALS AND FERTILIZERS be
pleased to state:

(a) whether the Petroleum Con-
servation Research Association has-
suggested some efficient driving prac-
tices and better maintenance of vehi-
cles which can gave for India 6 per
cent of the total gil consumed; and

(b) main points of the suggestions,
Government’s reaction thereto and
the instructions, if any, issued for-
Government s vehicles?

THE MINISTER OF PETROLEUM,
CHEMICALs AND FERTILIZERS.
(SHRI P. C. SETHI): (a) Yes, Sir.

(b) The main points in the sug-
gestion of the Petroleum Conserva-
tion Research Association are good.
driving practices like slow and steady
driving, proper selection and opera--
tion of gears and clutches, anticipa-
tion of stops and maintenance mea-.
sureg like the maintenance of fuel
injection equipment of the vehicles.
to avoid smoke emission, periodic
tuning of engines and maintenance of
tyre pressure. The Petroleum Con-
servation Research Association has-
gset up 7 Model Depots with the ap-
proval of the Ministry in State Trans-
port Undertakings. Besides, on the
advice of this Ministry the Ministry of
Shipping and Transpory had written
in 1977 to all State Governments and
Union Teyritories about placing limits
on the gpeed of véhicles of the State
‘ganeiport Unﬂerthkinsn !oi- minc.'
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